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THE MINISTER OF COMMUNICA TIONS (SHRI H. N. BAHUGUNA): 
(a) Salary Bills: 

1971 

l' & T Board 

1,15'0 

All Circles and Unirs 
in the Country 
(except l' & T 
Board) 

1,24,07' 0 

(b) Overtime Allowances 

I'S 9,74' 5 
----_.- -----_._ .. _-- -----

Interception of a Motor Car by B.S.F. 
at Dinahata Sub-Division, Distt. 

Cooch Behar 

6009. SHRI B. K. DASCHOW­
DHURY: 

SHRI R. N. BARMAN: 

Will the Minister of HOME AF­
FAIRS be pleased to state: 

(a) whether his Ministry is awa~e 
that about 6 weeks before a motor car 
was intercepted by the E.S.F. near at 
the border of Bangladesh at. Dinahata 
sub-division Distric't Cooch Behar 
(West Bengal) while proceeding to 
Bangladesh; 

(b) whether his Ministry is also 
aware that group of smugglers and 
alleged saboteurs including some 
foreign nationals were the occupants 
in the said car; and 

(e) if so, the action taken by Gov­
ernment both against the personnel 
and other alleged offenders? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) to (c). 
According to the information avail­
able, a car was intercepted by the Bor­
der Security Force on the 24th Jan­
uary, 19'71 when it was going towards 

(Figures in lakhs of rupees) 

P & T Board 

1,18' 0 

I' 4 

1972 

All Circles 
in the 
(except 
Board) 

and Units 
Country 

P & T 

Gitaldah in Dinhata Sub-Division, 
District Cooch Behar (West Bengal)_ 
The occupants of the car alongwith 
the car were handed over to the civil 
police for necessary action. Further 
facts about the case are being a5cer­
tained from the Government of West 
Bengal. 

Association of a Former B.S.F. Com­
mandant with Cooch Behar Refllgee!l 

Service 

6010. SHRI B. K. DASCHOW­
DHURY: 

SHRI R. N. BARMAN: 

Will the Minister of HOME AF­
FAIRS be pleased to state: 

(a) whether any permission is 
necessary for a Government servant or 
Border Sec uri ty Force personnel to get 
employment in any private agency 
particularly attached with a foreign 
organisation, after retirement; 

(b) whether Government are aware 
that one E.S.F. commandant posted at 
Cooch Behar for some years had ille­
gal liaison with the Cooch Behar Re­
fugee Service, district Cooch Behar, 
West Bengal, a foreign national orga­
nisation and after his retircrn:2nt has 
accepted job under the said Cooch 
Behar Refugee Service; and 

(c) if so, the steps Government pro­
pose t~~ take in the matter? 




